F.No. Ol{D;%_},fﬂosreri(IESTA?J‘E(JZ 5/Part-1ii
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R K. Puram, New Delhi-110066

ORDER NO. 225 0f 2025

Hon'ble President is pleased to partially modify roster order no. 210 of 2025 on
18.02.2026 for CESTAT, Kolkata as follows:-

Dated: 17122025

PERIOD CORAM ; WORKS ASSIGNED
Qn 18.02.2026 | Hon'ble Mr, Justice Dilip Gupta, Presiden: Difference of Opinion matier-

30 pm T
R C/75350/2021
M/s. Goa Carbon Lid, vs Commigsioner of
Customs {(Preventive), Bhubaneswar

i)
Note:
i The hearing will take place by virtual mode.
2, No adjournment will b granted,
& In the event of non siting of a Beach, the adjourned dates of listed matters witl be available on the
website www,cestatgovin in the link “Daily orders” /“court proceedings”,
By Order,
Y -
catate

(Dhruy iéhurzma}
Assistant Registrar
Copy to:- :
SPS to Howhls President/P.A. w Registrar/Deputy/Assistant Registrar, CESTAT, Kolkata JBar Association Kolka Aldn
Commissiener, Kolkata /Notice Board /Website/Guard File/Office Co Py

%«%1&%}5‘
Assistant Registrar



F.No. 01 (OIS)/RGSU:I‘KCES’M"f‘/’ZOZ 5/Pare-{1}
Customs, Excise and Service Tax Appellate Tribunal
West Block No, 2, RK. Puram, New Delthi-110066

Dated: 17.12.2025
ORDERNO. 226 of 2025

Hon'ble President is pleased to order additional sitting on 10.02,2026 for CESTAT,
New Delhi as follows:- ' e )
PERIOD CORAM WORKS ASSIGNED J
Un 10.02.2026 | Hon'bie Mr. Justice Dilip Gupta, President Difference of Opinion martter:

at2:30 pm C/51133/2022 & C/50656/2021

M/s. Balaji Trade Mart India Pyt Lid, & Shei

Piyush Agarwal, Director, M/s ¥ i
tindia Py Lid we ¢

| | Customs (Appeals), Indore
Note:
3 No adjournment will be granted.
2 In the event of non sitting of a Bench, the adjourned dates of ligteg matters will be gvailable on the

website wWwwoiestateoy.n in the Hnk "Daily orders” /*court procesdingy”.
) By Order,
DR g
(Dhruv l&mraxna}
Assistant Registrar
Copy to:-
SPS 1o Hon'ble President/PA, 1 Reglstrar/ Deputy /Assistan
Chief Commissioner [AR}, New Dedhi /Netice Board/Website

T, New Delhi /Bar Association, New 1

Japmms
E e
D\ g pales”
Assistant Registrar

(R34



F.No. 01(03) /Roster/CESTAT/2
Customs, Excise and Service
West Block Ng. 2,RK P

025/Part-111
Tax Appellate Tribunal
uram, New Delhi-1 10066

Dated: 171220258
RDER NO. 2 70f207

Hon’ble President s pleased to partial

ly modify roster order no. 209 of 2025 from
05.01.2026 to 23.01.2026 for CESTAT, Mumbai as follows:-
PERIOD CORAM WORKS ASBIG;’*@EQ [
From 05.01.2026 1o Mr§ K Mohanty, Hon'ble Member {(ludicial} ang Excise and Service Tax |
23.01.2026 Mr, M. M. Parthiban, Hon'hle

Division

Menther {Technical)

Mr. C. ] Mathew, Hon'ble Member {Technicall and

Mr. Ajay Sharma, Hon'ble Member Hudiciah |
B

1. In the event of noy sitting of # Bench, the adj

website WEWL.CestItgovin in the link “Daily arders” /Ucourt

Bench matters I
Customs Division Beneh matters j

Note:

Gurned dates of listed

mattgrs will be
proceedings”,

avallable on the

By Order,

% {adad”
(Dhruv Khura na)
Assistant Registrar
Copy to:-
SPS o Hon'ble President/How'bie Members,
Mumbaij /1

CESTAT, Mumbai/p.a, o Registrary
Bar Association, Mumb

Reputy/Assistan: Registr
al f0f0 Commissioner, Mumbai /Notice Euaz'd/‘v\"ebsite/‘(f;uarci File/Qffice Copy

==
L CRINPR
Assistant Registrar

ar, CESTAT,



